| TEM NO. 14 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REQ STRAR MR. M V RAMESH
Petition(s) for Special Leave to Appeal (C No(s).
14506- 14507/ 2014

BALRAM & ORS. Petitioner(s)
VERSUS

RADHEY SHYAM ( DEAD) BY LRS & ORS. Respondent ( s)

Date : 23/02/2017 These petitions were called on for hearing today.

For Petitioner(s) M . Mahesh Kurmar Tiwari, Adv.

M. Praveen Chaturvedi, Adv.

For Respondent (s)
Dr. Kailash Chand, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
The r espondent No. 1(i) has fail ed to file t he count er
affidavit within the period stipul ated under the rules.

Service of notice is conpl ete on t he r espondent Nos. 2- 4, but
no one has entered appearance on their behalf.
Viewed thus, the matter shall be processed for 1listing before
the Hon&#39; bl e Court as per rules.
(M V RAMESH)
Regi strar

SB



